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' lll' I'()Rl' THE ll()N’lH I NA’II()NAI,( REEN TRIBIINAL .

INTHE MATTER OF:

Saurabh Tiwari Applicant

UnionofIndia L. Respondent(s)

RESPONSE ON BEHALF OF THE RESPONDENT NO.-5, UTTAR
PRADESIH POLLUTION CONTROL BOARD, IN COMPLIANCE
WITH _THE_ORDER _DATED 18.03.2026 _PASSED BY_ THE
HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELII

E T\)OL-} ‘S-méﬁ’\ , aged about B4 Year Slo

Shri N.C, 50(.'1107}’ do

hereby solemnly affirm and state on oath as
under:

1 That I am presently posted as Regional Officer, Uttar Pradesh
Pollution Control Board (hereinaﬁer “UPPCB), Varanasi. [ say that I
am fully conversant with the facts of the case and am competent and

authorized to swear the present Affidavit.

That, The Hon'ble National Green Tribunal, Principal Bench, New

Delhi (hereinafter referred as The Hon'ble Tribunal) vide its order

f

dated 18.03.2026 has passed following orders-
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3.

o

oo ev e v 2. Learned counsel for the applicant submits that
neither the plantation has been done by the Respondent No. 2-
University nor the EC has been levied by the UPPCB.

3. Issue notice to the respondents.

4. Ms. Sthavi Asthana, learned Counsel accepts notice on behalf of
the Respondent No. 5-UPPCB and seeks four weeks’ time to file the
reply.

5. Mr. Bhanwar Pal Singh Jadon, learned Counsel accepts notice on
behalf of the Respondent No. 3-State of UP, Respondent No. 7-DF O,
Varanasi and Respondent No. 8-District Magistrate, Varanasi, and
seeks four weeks’ time to file the reply.

6. The Applicant is directed to serve the remaining respondents and
file affidavit of service at least one week before the next date of
hearing.

7. List on 07.07.2026.”

That in compliance with the order passed by the Hon’ble Tribunal,

inspection for assessment of illegal trees felled on the campus of

Banaras Hindu University, Varanasi was carried out by the Regional

Il Office of UPPCB, Varanasi on 24.10.2025. Further, UPPCB sent a

letter to the Divisional Forest Officer, Varanasi vide reference No.
579/ NGT OA No 928/2024/27, dated 18/06/2026 seeking specific

information regarding assessment of EC for illegal trees felled within
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the campus of Banaras Hindu University, Varanasi. A copy of letter
dated 18.06.2026 is being annexed herewith as Annexure-R5/1.

That UPPCB sent a letter to the VC, BHU, Varanasi vide reference
588/NGT OA No 928/2024/27, dated 22/06/2026 seeking specific
information regarding assessment of EC for illegal trees felled within
the campus of Banaras Hindu University, Varanasi. A copy of letter

dated 22.06.2026 is being annexed herewith as Annexure-R5/2.

That the relevant information was provided by the Forest
Department, Varanasi vide letter no. 34/29-1, dated 02.07.2026 and
BHU vide letter no. HU/2026-27/NGT/199, dated 29.06.2026. A
copy of DFO letter dated 02.07.2026 and BHU letter dated

29.06.2026 is being annexed herewith as Annexure-R5/3 & R5/4.

That the Forest Department provided information about 33 illegal
trees felled within the campus of Banaras Hindu University,
Varanasi.

That on the basis of the direction in the Hon'ble NGT's order dated
\ arch 21, 2025, passed in Pramod Tyagi vs. State of NCT of Delhi
| Ors. in OA No. 335/2023 and the information provided by the
orest Department, Varanasi, report regarding assessment of

environmental compensation is as follows:-

Assesment of Environment Compensation for illegal 33 trees

cutting in BHU Campus
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Erwir.'onmenr Compensation = (Cost Factor x Trunk area of Tree x
Species Factor x Condition Factor x Location Factorl-Royalty

Value

Cost factor- Cost factor assessed by the forest Department as per

annexure-1
Trunk Area- Trunk Area assessed by the forest Department as per

annexure-1

Species Factor-
Condition Factor-

Species factor taken as 0.7 as per table B.1
Condition factor taken as 0.75 as per table B.2

Location Factor- Location factor taken as 0.85 as per table B.3

Royalty

Value-

as per annexure-1

Royalty Value assessed by the forest Department as

On the basis of above values, assessment of Environmental
sation for illegal tree cutting in BHU Campus is as under:-

Compen
Plant | Cost | Trun | Speci Conditi | Locati | Royal | Assesme
S. | name | Fact k es on on ty nt Value
n orin | area | Facto| Factor Factor | Value | of EC in
0. Rs. of r Rs.
Tree
in sq.
cm.
Mang 4976. 2796. | 2333389.
1 5 1052 33 0.7 0.75 0.85 g 673
Mang 4585. 2796. | 2149940.
2 p 1052 61 0.7 0.75 0.85 2 743
Mang 6019. 2822193.
3 o 1052 77 0.7 0.75 0.85 3813, 125
Gold 4585. ; 5765. | 2146972.
4 Mok 1052 61 0.7 0.75 0.85 5 343
Gold 2300. 4253. | 1075934.
\5\ Mooz 1052 94 0.7 0.75 0.85 38 408
N\ Mahu 6694. 3830. | 3139119.
}6// e 1052 29 0.7 0.75 0.85 45 135
. ¥ 2Mahu 4779. 2805. | 2241005.
;} e 1052 61 0.7 0.75 0.85 92 893
.| Mang 185742.6
,}QZ N8 | 1052|3974 | 07 | 075 0.85 | 8188 | 7
' 185742.6
9 Mf)“g 1052|3974 | 07 | 075 | 085 |8188] 47
___._.—-————__—-———-___._-—-—-—'_'_'-—1
10 | Mang | 1052 | 2374. 0.7 0.75 0.85 2254 __1;12_53_3_,
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- 2 232
11 1\?31]121- 1052 41125' 0.7 | 075 | 0.85 5?535' 20221769-
12| K2 | 1057 | 3974 | 07 | 075 | ogs | 27| 1838201
13 glhall:fl 1052 | 4906 | 0.7 | 075 | 085 | 475 | 1828.146
an 23
14| Chand | 1052 | 4906 | 07 | 075 | o085 | 473 g e
an
15| Qhant | 1052 17681 07 | 075 | 085 | 1117 Bl b
los2| %616 | 07 | o075 | oss |14227| B
1052 | 4906 | 0.7 | 075 | 0.85 | 475 18223;46
1052 | 4906 | 07 | 075 | 085 | 475 | P14
10 1726'6 07 | 075 | oss |17 | SN
1052 | %16 | 07 | 075 | oss | P20% | MO
0s2| %616 | 07 | o075 | oss |32 w28
052 [ 18 | 07 | o075 | oss | P08 M0
1052 | %16 | 07 | o075 | oss |*20% HEZ8 3
052 | %18 | 07 | 075 | 085 | 200 482288
10s2| %161 07 | 075 | o085 3208, 448927;;8.8
1052 %16 | 07 | 075 | oss |20 HEIs S
02 | 516 | 07 | o7s | oss | 2208 | #28E
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28 | 528 | 145 01 07 | 015 | 0ss | 3208 | 4482283
29 | 528 | 1057 0001 07 | 015 | oss | 2% | 45288
30 Saﬁa“ 1052 9621'6 07 | 075 | 085 33128' 4489?7213'8
31 Saﬁa" 1052 9623‘6 o7 | 075 | bas |39 | WSS
32 Saﬁau 1052 9621°6 07 | 075 | 085 3128' 44892721&3
33| 538 | 195y | 9161 07 | 075 | 085 ol

ot - [assaseT

In words (Two crore sixty five lac twenty six thousand eight hundred
seventy-seven rupees and eight paisa only

8.  That the Regional Office has forwarded assessment report for perusal
and for further necessary action to impose the environmental
compensation in accordance with the rules vide letter no. 669/NGT
EA No. 15/2026/26-27, dated 03.07.2026. Further steps for
imposition of EC are in process. A copy of letter dated 03.07.2026 is

being annexed herewith as Annexure-RS/S.

DEPONENT
VERIFICATION
Verified at \jagyanay' on this 474 day of juﬂ? , 2026 that the

contents of the above affidavit are true and correct to the best of my

knowledge and belief and nothing material has been concealed ther from.

Swom Betoi. e & Solemnly
AfMrm Signaiuy® and Contents

Verifed Trrin
"(r) DEPONENT
5. A
NOTARY GOVTROFIND.A
Verenasi

Reg. No. 13472/2017
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L NN UTTAR PRADESH POLLUTION CONTROL BOARD, VARANASI

Jar ¥,
JHIT aeTferehTe,
ARTUNET 99 4T,
ARTOT |

fqug—+r0 I &Ra arlﬁafw % feeell # AifSta afovo wwar 928 /2024 Wik
fart s gfmm 3w sfear va a=a & wiRa smewr Ree 07.07.2025 @
IUTA & G ¥ |

RIS,

RIAT 7O AT BRG Af¥eRor, 9€ facet ¥ WS afovo HAT 928 /2024 Wivw
Rramt 59 gfae oife sfsar ud emg % wiRa siesr Rei® 07.07.2025 &1 Ged U= o3
aﬁagmaﬁ,ﬁaﬁaﬁoqoa%a?ﬁhmowwﬁoﬁomwﬁﬁaﬂéﬁﬁcﬁaquﬂffmqa%
famT gRT wat faTiep 29 SraER, 2024 W YR S B SAR A 26 & BT Ay U
TR AT § FAT SRS # A0 gHosiodio gRT yafareiy eyl sftRmer g W et @
IS F &g Praferd gRT RAF 24102025 &1 53 T wderor § saw @ afRaw o7
TG P Ul P YT 9T 4T © |

Iera= § Ao vHosfodlo gRT TIRT SIeer &1 ergurer gRfed axR o ¥ 918
TN W Ui (8wl @ ergues # S a1 ¥ WER| "o gHosodos ¥ g ars @
SrferaaTT i werdl aRereT W frAR—fwet s | v e g R fhar wan fb gat &
T @ WWY H A0 TA0G0E0 gIRT 3M0W0 335 /2023 WHIE @Rf &9 W i THdIe)
31 foeell Td o=y § Wi arewr fadid 21 w4, 2025 @ MR W 3@y uras # qAtaRoiy
aifgfd &1 affwe far o 21 aqew § wefia w0 wHosfodlo & amewr &1 weor
SIF W ORI AT 6 Sad ey @ U189 & MR W GATaRUiy erfergfel @ aifwer faar
ST & T URT 98 & IR Sad IS & Jquleid 4 Iod WR R GRAE &g AT Sl
P T | ST IRY & IFER yHiaReiy afgf sitefoa f6Y oM &g sy uraw Ry
q&ﬁEﬁTrunk area , Cost Factor (Sapling Cost + Maintenance Cost) & Royalty Value ® ey &)
AT & BT B AfoRdl § SYGT el B 9 Sa o I 9T | wwfed g,
SH AT P H A0 ool gRT UIRT Sew # wataweiw afigft sifees =g
SHT DI © TEY H RN AR I 79 A -

Factors Description
Trunk area The cross-section area of the tree trunk measured at breast
height,

Girth at Breast Height (GBH) (in em) = 27rr (2mr)
Diameter (D) = 2r = GBH/ Pie

Trunk Areu (in cm') = 7r(D/2)2 = 7rD2/4 (iD?/ 4)
Where, r is the radius of the tree at GBH in cm. |
Note: If the GBH of the tree is not reported, then the average GBH of a mature tree of the
respective species shall be taken in to consideration for calculation of Trunk Area of the |
tree. In case the GBH/diurneter is not available then the average GBH/diameter of the
respective species shall be taken in to account.

Cost Factor (Sapling The full cost (estimated per unit of the cross-sectional area of the trunk, i.e., |
Cost + Maintenance per square centimeter] of a newly planted sapling that is at least 80
Cost) meters tall. Its derivation has two components: the

nursery gate price and the planting cost (transportation, planting,

#=ftw wrafew - araw e afften Fireies, Ty TR, dHQE, awRi-Tgo10, XA ¢ 0542—2275051, B ¢ 05422275051 PTO.
Terew: odflo—12d), fepfa wve, il TR, FES 226010, : 05222720828, 2720681, 2720831. I : 05222720764
g9 : info@uppcb.com
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materials, manure, fertilizers, immediate care, and management costs, but |
not aftercare).

Thus, Cost factor is sum of sapling cost and Cost of
Transportation/ planting etc.

Note: Department of Forest as well as Department of Horticulture is used to
notify the sapling price from time to time. Such value of a sampling shall be
taken in to consideration. If, in any case, there is no notified price, then the
market price of such sapling in that area where the tree is felt shall be
taken in to consideration. In General cost of transportation/planting the
sapling shall be taken aus Rs100/ -

For example, a sapling of mango tree costs Rs 80/- so Cost Factor shall be
sum of Cost of sapling Rs 80/- and planting cost Rs. 100/- i.e. Rs 180/ -

Royalty Value

I HERIT | ITRE

For every tree which is felt, the Government has levied an amount as a
royalty. The amount of such Royalty is proposed to be deducted and the
final value so obtained will be termed as Environment Compensation.

This is to clarify that the respective departments also obtained penalty for
illegal felling of trees, which is higher than the Royalty value, but in the
environment compensation regime only the Royalty value will be
considered.

2 % Mo tHosNodlo ERT WIRT ARl & AR TaTaRviT

gfagfd & sifee o SRed FERl & It 5 oH &g w=&fia & FdRa &= &

BT PN |

A
& AferepTer

J0%0 U4 faAis—auviad | b

gfafafd—1. 7@ gaiaRor R (gai—6) So Yo Uguur =T 91€, o@=s; 61 |Iey

UM |

2. 8 g
FATRB], Wiﬂﬂﬁw&?aﬂwﬂwwumsﬁammmhwﬁu
gfergfar sitmer frar s gfRaa o |

HAR, HERD dsiiiie ARGR ol 39 [ & " b ydriy

RE |
D/
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= IR TSI UGN fAGH0T 91, ROl

‘ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD, VARANASI

ar 4, '
qerafil "ered,
Fe fReg fawafdere,
IRIVRT |

frgg—amo sy =Ra afdrawur, 7 el & =ifSra aovo wWear 928 /2024 iRy
foardt s=wm gfoa afe gfdsar va ag o uiRa amdwr fRsma 07.07.2025 &

JqUTAT & are ¥ |

HET,

FIAT "o I BRa Aftewer, 98 fioeh # Aifeia slovo W 928 /2024 WRH
Rt T g oife sfsar vd o A wiRa snewr s 07.07.2025 (Bramfy daw) o1
Hef B HRA B FUT PN, S4d IA0Y0 B =T A0 THOSH0A0 gRT TR e B
arure ¥ famra yarfa anfier), arorft @ o3 e 20 sacER, 2024 9 UfiT smEnm @
ITAR el 26 JEN BT QY U Jfad fhar w8 qur seaa # Ao THOuHoEn gRT
vafeRefia iRl AfeRIeT &g IR enest & Srure ¥ &= $aied g 3% 24.10.2025
BT 50 T wdewr § Sad & AfARTT 07 Fea & US! BT UIaE uTEr T ¥

e § "o wHosliodlo ERT UIRA 3w &1 aqure ghfEd R 9H 3g 9
q=eE A g B @ aqued § Sad a1 Rt "o tHosiodlo § sy @ &
srferaaar g erdl sRerT A fER—fawst fr o | wwe gw ERa B w6 gei @
uIaH B HEg H "0 TH0SN0d0 BT 3fovo 335,/2023 UHIE @R g9 Ve @it Uil
3 feeell vd o=y # uilka arewr fAld 21 A%, 2025 & IJWR TR AL U= 3§ AR
afigfd @1 ifeeq fFar s 21 aqew ¥ Heffa w0 wHoshiodlo & ey & e @
T T T Se Ay @ R-89 @ MR W gHiEReiy afayfd @ sifees
ST & G IR7 08 @ IR 99 QY & U F 5T WR TR HEHATE TG ST SR
fFd T | SE e & AMER YAERCIY ARl <ifefoa R SM g ordy wad Y T
q&ﬁE}Trunk area , Cost Factor (Sapling Cost + Maintenance Cost) & Royalty Value % haex A
QR Yo 41 died & afyerdl § Sueer T8 &, e @ § 70 tHosHodo gRT
TR TR & HE Y A £

[ Factors | Description
Trunk area ‘ The cross-section area of the ree trunk measured at breast
height.

| Girth at Breast Height (GBH) (in em) = 27rr (27r)
| Diameter (D) = 2r = GBH/ Pie

Trunk Area (inem’) = 7r(D/2)2 = 7rD2/4 (nD-/4)
| Where, ris the radius of the tree at GBH in cm.

Note: If the GBH of the tree is not reported, then the average GBH of a mature tree of the
respective species shall be taken in to consideration for calculation of Trunk Area of the
tree. In cose the GBH/diameter is not avoilable then the average GBH/diameter of the
respective species shall be taken in to account.

The full eost (estimated per unit of ihe cross-sectional area of the trunk, i.e.,
per square centimeter] of a newly planted sapling that is at least .80

Cost Factor (Sapling
Cost + Mamntenance

Cost) melers tall. Its derivation has two components: the
nursery gate price and the planting cost (transportation, planting,
materals, manure, fertilizers, immediate care, and management costs, but
.. o
e Frten - smaw fera offew sieeaw, sEEy TN, A, TRrRE-221010, {3 0 05422275051, WAW - 05422275951 P.T.O.

qearern: dodfio—1zdl, fryf s, WA TR, TETH-226010, T - 05222720828, 2720681, 2720831, BT - 0522-2720764
§Wd © info@uppcb.com
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not aftercare).

Thus, Cost factor is sum of sapling cost and Cost of
Transportation/ planting ete.

Note: Department of Forest as well as Department of Horticulture is used to
notify the sapling price from time to time. Such value of a sampling shall be
taken in to consideration. If, in any case, there is no notified price, then the
market price of such sapling in that area where the tree is felt shall be
taken in to consideration. In General cost of transportation/planting the
sapling shall be taken as Rs100/-

For example, a sapling of mango tree costs Rs 80/- so Cast Factor shall be
sum of Cost of sapling Rs 80/- and planting cost Rs. 100/-i.e. Rs 180/-

Royalty Value For every tree which is felt, the Government has levied an amount as a
royalty. The amount of such Royalty is proposed to be deducted and the
final value so obtained will be termed as Environment Compensation.

This is to clarify that the respective departments also obtained penalty for
illegal felling of trees, which is higher than the Royalty value, but in the
environment compensation regime only the Royalty value will be
considered.

Jad I WK B O ©g 39 el @ UAId 579 /el 3¢ S0
928 /2024 / 26—27, f3=Ti® 18.06.2026 ERT foran @v1 @R, arRPRM &1 9= UfT fFar Tar
€, W 99 G SHd gRT S gAY Ui 78 @1 TE
G TR H @B g Hrdae], riE ateR) FEfad @ AT (Srdfd o), #Ed
Pt H AAEvr e (Bl Here) @I gftend ¥W@d §Y A0 UH0Siodlo gRI uiRkd
e & U J wafavei afdyfd & sitead 2 3@ e B e aia B S
& gRfdT o1 FERE S B T B |

D —SURIGTTAR |

Digdily signed by
ROHIT  aoiinéncn

SINC(%’%H'WW
&3 ARRRY
goHo U4 feie—9udiad |
gfafaf—fFr=foRad @ @ @ afim sravae erRidE &g 9|
1. 9= ygfavy) JRHRI (J<i—6) S0 o YgHYT =01 918, aET |
2. 7= fafer afererst, So "o ugmer gAY 91, oREE |
3.+ fid AR, wEme dente e @1 39 ey & W b gerfa
Aegy, Fr oy, Rwefleey @ 9w® aR SRIEd JEaN JAEy 9i<r &R

TGty faqfer e fhar S GRRET B pgur oot sanessy

ROHIT SINGH

S] H Date: 2026.06.22
75806 +05'30°
B s
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EQlkEal-an| PN fog, RrvaRierer, avoRl & oReR § wro R T geif @ sifeer
H%Wﬁﬁm%ﬁmnozozsamwﬁwmwﬁﬁmﬁmnmﬁﬂma}
wsﬁuﬁmwﬁrﬁr&%mﬁwﬁwmﬁﬁmﬁmﬁwwwmﬁ

SueTel Jifferd & AR W RIgaR s feag 8-

1.

WMo WY R e, ¢ Rech gR1 999 A ¥ AP 07.07.2025 @Y
fFr=ferfaa ger amew wiRe B 3 2, frge gema o FPreag &

"......20. Thus, in view of the above analysis we are of the view that not only
the Respondent No-2-University should plant atleast 20 trees against each
tree which has been found to be illegal cut but must also pay the
environmental compensation for the illegally felling of trees which will be
assessed by the UPPCB after giving an opportunity of hearing to the
Respondent No.2 within three months. UPPCB is directed to assess and
recover the environmental compensation from Respondent No.2 by complying

with the principles of natural justice.....”

g & srafea g foFie 24102025 &1 wre e fear mar fAdeor @
R SuRer g g 07 7T F ISl @ UeR @ W ¥ 3@Ta PR §Y
gell @ AUy Y (WS afe) B f@mn T (Brewmw G 8) | e @
TR g ol B Uaw b Gy ¥ 9ia9 YW Sd W8l 8 unir| SuRed
wfafie gRT ofgTd X T 6w g GST @ ged ofiem, Wrie, 3mes,
F arfe @ T 315 O IR T § |

77 f warfig afeR), aRTORA 99 9T, IRORT @ TG 1841 /201, Rlw
JACER 29, 2024 (BTAWM Werw) @ HTATER Ao WA FH I

faie—31.07.2024 @ arqure ® Fre fovg fvafdenea oReR # 26 gafl &1 3y
qIaT rgT TET TG 07 9 El @ oW @ §E ¥ g9 fAWET 1 PIs qEe

& & T
IW e

IGRS/Complain/Akhya

11
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Annextyre - RS2

(9T sawT, TIIMESN-36 srele FER Hrele Hor-1, TEHAT, INURI-221007)

GRS /h-0542 2585574 &3« dfovrns@yahoo.in
34 1291, feetio, armorE, gens , 02 2026 |
ST vy,
TRRROT syor T @, amror)
o A0 T gRe M, o R F AR $0000-15/2026 5 IR wiSw T

928/2024 Frer Rrandr aeer v aifw fowar v 3w # e e Re-07.07.2025 W
fi=-18.03.2026 F (et fFdr ST & oy #)
Heea- HIYHT TIeR-579/To. 5. 8/30.7.50-928/2024126-27, fewtier-18.06.2026 |-

AR,

3o Rvaw weafid OF & @Rt A0 U gRa e, a8 Reeh F afgw $ovoso-
15/2026 37 3R vitwder 77a7-028/2024 Wher el awwr Yfawr 3w §ffsar vd 3 # ol amer
Rei=-07.07.2025 & feetiF-18.03.2026 # Iejurersy quew A0 ~Ewd # Wad By I ¥ R R
Rraficarer & qanr Rrafiqge R # sy &9 & F1 T 26 g w07 e T # Y oo &

Ty # A0 TASTE. Fmres gan sy Reiw-07.07.2025 ¥ Wem-20 # v ¥ & FE A g H

Environmental Compensation for the illegal felling of trees which will be assessed by the UPPCB after giving and oppormnity' of
hearing to the respondent no.2 within three months. UPPCB is directed to assess and recover the environmental compensation

from Respondent no.2 by complying with the principles of natural justice. .
& ey, gafeRor wewor fwier @€ & gERr M0 vAShE. R & e fd

07.07.2025 vd 18.03.2026 & YUt &g d.way, WX # FAT ¥ F FE Y gul #r afayfd Al BB
S & AH9Y qrcel Y 91 ET & Trunk Area, Cost Factor (Sapling Cost+Maintenance Cost) & Royalty Value & ey
& [T 3T A, S HT I H I F| IHFT GAA 3T FOY ST ¥ AT 7 oy, arroRd
F 5H FRNT F UHH-5325/29-1, RA(#-22.06.2026 f@r /&r Ur| &AT T HOFRY, IO F ZGRT A
YHiF-420/29-1, R#F-30.06.2026 ZART IWIET HIAA ey FAT AT | SRy . HERY, IRORE @RT
3UFER FUAT T FIAT Ta HoI G IR F §y ARG § B FAr sow =R ¥ w@d qfwor gafea
A G HID ~RT F AR TR H FE

A0 TSNS, =y, 95 el & IRiET Ity F e 7 3% FAeT F 9Ae-5396/29-
1, Re1#-27.06.2026 2gRT & &7 151 f&Far o 4| 7fsq &7 & q@Enr anfr g, Rvafdegey ot & I
det & wewa ROE 3@ FReT §F 99 §EE-33/29-1, RAi$-02.07.2026 sErr 4 e uw R ol
3iftraara, FOCTSMEY. 7§ Rieehr = 9 Bear o @1 RO 41 wiy vag Heovw ¢ O 7 ST @ B
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3o fAwas Ffia wF & A A0 T gha e, a9 e & afe
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T 9 W e AU, Wi seuer @A @, aRoRh & 9w wear579, R
18.06.2026 # sfevi@d wnlr Ry frafacgey wRew # iy ¥ & FE 9 26 et v 07 o
Jait & WEEY ¥ Trunk Area, Cost Factor (Cost Value-Sapling + Plantation) & Royalty Value % Uacy &
I STy W I & G e 9§ IR gEer AR R S & weeey & A Jfte,
TTEROT SEET fEAer @8, anoeh ¥ At v R RAi$-28.06.2026 A &y A, gatezor
wquor AT A1, AR Wl sRiaw #F 3R @ 3y afte et & ey F swEd gaer
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| _ -____'_r_'ll_llliérea- Girth at Breast Height (GBH), Diameter([)j,lrunk Area (in cm) and Royalty

. AUTS | Royalty
3. | vy | GBH | =y ad @) | | g
1 | sm | 250 | 7080 | 3040 | 92000 | 2796.80 | 17% ox 9% 9 o o vors
| 2 o 240 | 70-80 3.040 | 92000 | 2796.80 | ¥ mam weEE(EATT) F
£ 3 P 275 | 80-90 4150 | 920,00 | 3818.00 | 3R W R el ¥
4 | ez ARt | 240 | 70-80 2322 | 2483.00 | 5765.20 | 3mTE RRY Y '
5 | MesaAm | 1.70 | 50-60 1713 | 2483.00 | 425338 | 2. %M WO HET a1 WS
b0 |8 | T | 290 |0¥IW[ 4150 | 92300 | 383045 | FIACT TF FRE, 3090
= 7 e 245 | 7080 3040 [ 823.00 [ 2805.92 | FWAF & HH-401/16-2 Jaredy
- i, fRei®-18.03.2026 ¥ Waedr &
T B
Thr:- | 26066.55
] %
e g FH | & ufa
| FE. | e ;30;50) TGS FT | F O (?;::) (@ | "efRr T
N @ | 3 #0)
= et
1 |3 1.80 50-60 40-50 0.890 | 920.00 | 818.80 | 1.7 Td W WS E1
2 |amr 182 | 5060 | 40-50 | 0.890 | 920.00 | 81880 |4k M = R IE
3 | amw 205 | 60-70 | 5060 | 2450 | 920.00 | 2254.00 | gEt #r q¢ e & R
4 | A@RT| 281 80-90 70-80 2322 |2483.00 | 576552 | W Rffe e &
5 |wcEa 185 | 50-60 | 40-50 | 1.104 |2483.00 | 274123 | 3o Rear aram
- 2FEET GO HE gl
SACEE -
FAASHET, 3090 qG@TF F
TH401/16-2  tasdr
fe=1i®-18.03.2026 ¥
TIEr o = B
E - | 12398.35
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| 3 | ¥% W | 0.86 | 20-30 1020 111700 | & IR W R
| 4 | W Owewr | 130 | 40-50 30-40 14227.00 | 9T @ v foRaT Al
| 5 | uwa | 050 | 10-20 0-10 47500 | 2Am @ WS FRed,
6 |uhg wear| 059 [ 10-20 0-10 47500 | ORI ged, AROR & FrRied
7 |whz T | 072 | 2030 10-20 1117.00 | TH%-682/22-1, feetie-
06.09.2024 TART TR HZW &
forar aram
I~ - | 18361.00

- Haw arae Y I Fer 33 et F ¥ 19 gul &

faeor sRFAGER § 39 [ea & J9 &
gRe FRTET HAE WA 3GqE $HFE MUY, IRURT @R AT WY Y HHAEAER FA
149 &7 &7 9iaw foRT 71T & FoR W AN 135 gait T 9Iae ejATG o R are e amr
¢ el & IR & MUR W 14 el gl @ sy oide T an g e & aar 9w 14
FEl #1913 §¢ U4 HaAY AF Wl Aot F FRor Shdvem, @ A8 HoSw g0 desne F
fAuia wifdurr “If the GBH of the tree is not reported, then the average GBH of a mature tree of
the respective species shall be taken in to consideration for calculation of Trunk Area of the tree.
In case the GBH/diameter is not available then the average GBH/diameter of the respective
species shall be taken in to account” & IHUR WX 38U &7 & U= B 9 ARG & Gl & oeed
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# faaor etad &

| ww | owm | T aﬁ'“ A R T .

" 1 e 3040 0.639 5021.00 320842 | 15U #ET @t

i 2 amt 3040 0.639 5021.00 320842 | WRE, IHavT vd

3 | - wnefa 3040 0.639 5021.00 320842 | SR, 3090 S@AS
4 T 30-40 0639 | 5021.00 320842 | & wie-92122-20,

i 5 greile 3040 0.639 5021.00 3208.42 fe1i®-22.09.2020 &

: 6 iy 30-40 0.639 5021.00 3208.42 TERT WA S

7 e 3040 . 0.639 5021.00 320842 | &9 & IeER HRTO
i 8 T 30-40 0639 | 5021.00 320842 | 1 I

| 9 T 3040 0639 | 5021.00 320842 | 2w wum Hem
f 10 T 30-40 0.639 5021.00 320842 |3 WRE AT Td
11 At 30-40 0633 | 5021.00 320842 | T, 3090 TS
1 12 e 3040 0.639 - | 5021.00 320842 | T TAH-401/16-2
13 et 30-40 0.639 5021.00 320842 | I R
14 e 30-40 0.639 5021.00 320842 | 18032026 ¥ el
b & I g
|18 - 44917.88
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C Trunk Area (in cm) i
. EEIE] TRt o aft | smmeier | Trunk Area (in cm)= 1%@
g F.a ;
1 : =4976.38 cm
3 2.50 70-80 79.62 s Qﬂfﬁ
[ =4585.61 cm’
. N 2.40 70-80 76.43 nIAA Q%lf- .
- =6019.77 cm’
3 s 2.75 g0.90 | 8757 | 31X ‘3—7;"’—'33
= 4585.61 cm’
4 | amaAw| 240 708 | 7643 | 314X ”ﬁﬂf
= 2300.94 cm*
S |amaw| 170 50-60 5444 | 314X (%‘1’3 o
6 3.14 X (9235 | =6694.89 cm’
: g3 2.90 90 ¥ 39 | 9235 .
7 3.14 X (78.03¢ | =4779.61 ecm”
wg3 2.45 70-80 78.03 :
B
F AW
EE] ot &
: SIS € (BRTHIEY) | Trunk Area (in cm)= 3.14 (DY
4. | wafa (#00s0) oS @7 | HA T sy %
= =y a9 | mae
I W q@
i 1 | 3w 180 | 50-60 | 40-50 45 314X (45)° |=397.40 cm’
5 : 4
¢ 2 | 182 | 50-60 | 40-50 45 314X (45 |=397.40cm’
- : ) 4
it E 205 | 6070 | 50-60 55 314X (85 |=2374.62cm’
!
i 4 |sez AT | 281 | 8090 | 70-80 75 314X (757 |=441562cm’
1 5 |@ced 185 | 5060 | 40-50 45 314X (457 |=397.40cm’
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[ = .

EX I EER O ,n;: T (3RIFE) | Trunk Area (in cm)=3.14 (D)’
g% (@0#0) ol Bkl A P 4
] = F&F | JmEer ST i

1 |¥%¢ o= | 055 | 1020 0-10 5 314X (5} |[=4.906 cm’
2 [ | 024 | 020 0-10 5 314X 14&)3 =4.906 cm’
3 | wer | 086 | 2030 10-20 15 314 X [_:ﬁf =176.62 cm’
4 W wmm | 130 | 4080 30-40 35 3.14 X ﬁ;ﬁ = 961.62 cm’
5 |uhe geee 0.50 10-20 0-10 5 3.14 X (;f =4.906 cm’
6 | W% A 0.59 10-20 0-10 5 3.14 X g;f = 4,906 cm’
| 7 | W A 0.72 20-30 10-20 15 314X u‘_is_f = 176.62 cm’
4
4. | ot YA W o | Srmeie’ (8., #) | Trunk Arca (i o) &%Zf
1 il 3040 35 314X (357 |=961.62cm’
2 ainic 30-40 35 314X L;af =961.62 cm’
3 it 30-40 35 3.14X (145)3 =961.62 cm’
4 aita 3040 35 314X 13‘_‘5)3 =961.62cm’>
5 [t 30-40 35 314X @‘_‘5_)3 =961.62 cm’
6 FmiteT 3040 35 314X @;)3 = 961.62 cm’
7 “aretter 30-40 35 3.14X (;;,s)i = 961.62 cm’
8 artter 30-40 35 3.14X (;5)5 = 961.62 cm®

9 arta 3040 * 35 3.14X (3;)3 =961.62 cm’

10 Siic 30-40 35 3.14X L;:if =961.62 cm’

11 arite 30-40 '35 314X {;5_)3 =961.62cm® .

12 gt 30-40 35 3.14X (3?5)3 =961.62 cm’

13 arilsr 30-40 35 314X (;:5)3 =961.62 cm®

Ll P e 35 314X (:’z’z)f = 961.62 cm’
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i@h Cost Value-Saﬂlpling + Plantation
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2. TRV R Ager S, AgEr X Hreand Fewn, et F MEw @ w7 owEE, dvw g,
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Y T 9 o #r 23 423.00, w9
3. IRITAER Fiee &g ohy dh(629+423)=F0 1052.00(F 33 el F1 e deg=34716.00)
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Anmexuyre- RS)Y
5%) BANARAS HINDU SSIERENERECOEE DI R
S¥38: UNIVERSITY Office of the

Horticulturist Unit

An Institution of National Impartance established by an Act of Parlioment

HU/2026-27INGT/[ 9 29 Jun 2026

The Regional Officer (UPPCB)
Awas Vikas Office Complex
Bhelupur

Varanasi — 221010

Compliance Report on Hon’ble NGT Order

Dear Sir,
1. Please refer to your office letter 588/NGT OA No. 928/2024/29 dated 22 Jun 2026. '

2. In compliance with the Hon'ble National Green Tribunal (NGT) Order dated 07 July
2025, compensatory plantation was undertaken at the prescribed rate of a minimum of
20 trees for each tree illegally felled. Accordingly, a total of 978 trees were planted, of
which 859 trees are presently surviving. The detailed information is placed at the
enclosure. Further, the compounding fee, as directed by the office of the Divisional
Forest Officer, has already been deposited by the University.

3. With regard to the felling of Sandalwood trees on the University campus, it is
respectfully submitted that these trees were stolen on two separate occasions, in 2018
and 2023. In both instances, the University promptly lodged First Information Reports
(FIRs) with the local Police.

4. It is further submitted that the 12 trees felled without obtaining the permission of the
DFO were completely dead/dry. Accordingly, it is respectfully requested that, while
assessing the environmental cost for these trees, due consideration may kindly be given
to their condition.

5. The relevant documents in support of the above submissions are enclosed herewith
for kind reference.

Regards,
N ax%a-d‘ﬂf} MM
(Professor In-charge)
Horticulturist Unit, BHU

ncl. As above.

Copy to:-
PA to Vice Chancellor, BHU
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Report on Assessment of environment compensation of illegal trees felled within the
campus of Banaras Hindu University, Varanasi, in compliance with the order dated
18.03.2026 07.07.2025 passed in O.A. No. 928/2024 (Saurabh Tiwari vs. Union of India
& Others) filed before the Hon'ble National Green Tribunal, New Delhi.

In reference tothe above and in compliance with instructions given by Head Office,
Lucknow, Inspection for assessment of illegal trees felled on the campus of Banaras Hindu
University. Varanasi carried out by Regional Office on dated 24.10.2025 and report prepared
on the basis of inspection and office record and sent to HO vide letter no. 850/0A No.
028/2024/2025-26, dated 30.10.2025. Subsequently, consultations were held with Ms. Sthavi
Asthana, the counsel representing the State Board in the said matter before the Hon'ble NGT.
She advised that the environmental compensation for the illegal felling of trees must be
assessed based on the Hon'ble NGT's order dated March 21, 2025, passed in Pramod Tyagi
vs. State of NCT of Delhi & Ors. in OA No. 335/2023. After examination of the said Hon'ble
NGT order, it was found that the cnvironmental compensation is to be assessed based on
Paragraph 89 of the order, the following directives have been also issued for action at the state
level in accordance with Paragraph =.......... 98.1n order to give effect to the direction given
in paras 94 and 95, copy of the judgment shall be forwarded by Registry to all the Chief
Secretaries of States and Union Territories: Member Secretaries of State Pollution Control
Boards and Pollution Control Committees: Additional Chicf Secretaries/Principal Secretarics,
Environment and Forest of all the States and Union Territories; Director General (Forest),
MoEF&CC, New Delhi; Member Secretary, CPCB and Secretary, MoEF&CC, Government
of India for information and compliance.”

In accordance with the order passed by the Hon'ble NGT (specifically Paragraph 89)
letter issued to Forest Department, Varanasi vide letter dated 18.06.2026 for obtaining
specific information regarding assessment of EC for illegal trees felled within the campus of
Banaras Hindu University, Varanasi and also sent letter to BHU dated 22.06.2026. Relevent
information provided by Forest Department.Varanasi vide letter no. 34/29-1. dated
02/07/2026. Based on the key excerpts of the Hon'ble NGT's order (Paragraph 89) and the
information provided by the Forest Department, Varanasi, the assessment and report
regarding environmental compensation are as follows:

Environment Compensation = (Cost Factor x Trunk area of Tree x Species Factor x Condition
Factor x Location Factorl-Royalty Value

(Hon'ble NGT has approved a formula/guidelines prepared by Uttarakhand Pollution
Control Board for assessment and computation of environmental compensation for illegal
felling of trees causing damage to environment in the matter of OA No.147/2024, Hardeep
Sharma vs. Ramesh Chand Aarya, decided vide judgment dated 04.12.2024,:)

Description of factors involve in formula/euideline

Table-A. Description of Various Factors in the Environment Compensation Formula: -

' Factors Description
Trunk area The cross-section area of the tree trunk measured at
breast
height.
Girth at Breast Height (GBH) (in cm) = 27rr (2 1r)
Diameter (D) = 2r = GBH/ Pie n
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Trunk Area (in cm) = 7r(D/2)2 = 7rD2/4 ( D2/ 4)

Where, r is the radius of the tree at GBH in cm.

Note: If the GBH of the tree is not reported, then the average GBH
of a mature tree of the respective species shall be taken in to
consideration for calculation of Trunk Area of the tree. In case the
GBH/diameter is not available then the average GBH/diameter of
the respective species shall be taken in to account.

Cost Factor
(Sapling
Cost +
Maintenance
Cost)

The full cost (estimated per unit of the cross-sectional
area of the trunk, i.e., per square centimeter) of a newly
planted sapling that is at least 1.80 meters tall. Its
derivation has two components: the

nursery gate price and the planting cost (transportation,
planting, materials, manure, fertilizers, immediate care,
and management costs, but not aftercare).

Thus, Cost factor is sum of sapling cost and Cost of
Transportation/planting etc.

Note: Department of Forest as well as Department of
Horticulture is used to notify the sapling price from time
to time. Such value of a sampling shall be taken in to
consideration. If, in any case, there is no notified price,
then the market price of such sapling in that area where
the tree is felt shall be taken in to consideration. In
General cost of transportation/planting the sapling shall
be taken as Rs100/-

For example, a sapling of mango tree costs Rs 80/- so
Cost Factor shall be sum of Cost of sapling Rs 80/- and
planting cost Rs. 100/-i.e. Rs 180/-

Species Factor

Mountains are among the most vulnerable environments;
they are also a rich repository of biodiversity (Kumar and
Sharma, 2016). The Indian Himalayan Region (IHR), one
of the most important mountain ecosystems of the world,
supports unique natural and cultural diversity,
manifested in the 18,440 plant species, including 1,748
and 675 species of medicinal importance and wild
edibles, respectively (Negi and Gaur, 1994). In a recent
study of Western Himalayas (Bhatt, 2020) it reveals that
the more diverse plant communities support more diverse
fauna communities, both of which exist at mid-altitudinal
zones of Himalaya.

Species factor is thus based on the spatial distribution of
species (altitude wise) in Uttarakhand clubbed with the
priorities of the species. The priority of the species is
divided in three classes as Low, Moderate and High. The
details of priority of species are provided as Annexure-I.
Score card for the factor is reported between 0.5 to 1.0
and detail is provided in next section of the report.




Weightage of the species is higher if the tree is in higher altitude.
Weightage of different species is assigned based on the different
types and values of the tree.

‘ Condition Factor | It is an assigned value between 0.5 to 1.0 based on the
' condition of the tree which considers factors such as
_ wounds, decay, storm damage, insect or disease
‘ damage, and form. It is based on the observation. In
- case, the felt tree is not available, an average of 0.75
would be considered. Score card for the factor is reported
| in detail in next section of the report.
| Location Factor | It is based on the functional and aesthetic contribution
; that a tree makes to a site and the importance of the
location in the context of the broader community. The
‘ location value lies between 0.5 and 1.0. Score card for
the factor is reported in detail in next section of the report.

Royalty Value For every tree which is felt, the Government has levied
an amount as a royalty. The amount of such Royalty is
proposed to be deducted and the final value so obtained
will be termed as Environment Compensation.

This is to clarify that the respective departments also
obtained penalty for illegal felling of trees, which is
higher than the Royalty value, but in the environment
compensation regime only the Royalty value will be
considered.

Table B. Indexing of Various Factors
B.1 Score Chart for Species Factor

Considering the higher ecological importance of trees located at higher altitudes the Species
classification is proposed based on the spatial distribution of species (altitude wise) in
Uttarakhand clubbed with the priorities the species in Low, Moderate and High. Weightage
of the species is higher if the tree is in higher alfitude. An indicative table containing

weightage of various tree species found in Uttarakhand is given under Annexure-1. Score
chart for species factor is as under. -

Areal Weightage High Moderate Low
Cool temperate-Subalpine (2501-3300m 1.0 0.85 0.75
asl)

Warm temperate to Subalpine (2501- 0.90 0.80 0.70
3000m asl)

Sub-Tropical to Cool temperate (1501- 0.80 0.70 0.60
2500m asi)

Tropical 0.75 0.60 0.50

(400-1500m asl)

B.2 Score Chart for Condition Factor %/
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It is an assigned value between 0.5 and 1 based on the condition of the tree which considers
Jfactors such as wounds, decay, storm damage, insect or disease damage, and form. For
simplicity's sake, a tree is usually placed in one of five classes whose value is expressed as a
decimal in the formula. Following values are assigned based on condition of tree: -

Class Tree Health Characteristics Score
Excellent Root plate is undisturbed, trunk is sound and solid. 1.0

Excellent vigour with well-formed canopy

Good Moderate damage and defects in root plate, trunk and 0.75
canopy

Poor Major (more than 50%) damage and defects in root 0.5
plate, trunk and canopy which would be very difficult to
restore

Note: If a felt tree is not jbund at site, then the condition, factor shall he taken as Good. If
tree is found felt and it is dcult to find the condition, the decision will he taken based on
surrounding habitat and the time series of satellite image like google images etc.

B.3 Score Chart for Location Factor

It is based on the functional and aesthetic contribution that a tree makes to a site and the
importance of the location in the context of the broader community.

Site location Score
Tree located in wild life sanctuaries, national Parks, 1.0
Conservation Reserve, RF/PF, Eco sensitive Zone, Van
Panchayat
Tree located in Nagar Nigam Area Tree located in Nagar 0.85
palika Area Tree Located in Nagar Panchayat Area 0.75

0.65

Location in rural landscapes. Higher score to be given to trees 0.50 based on their proximity
to commercial areas

Note: If a tree is in the area designated under class Good and in Nagar panchayt Area and of
religious importance then the score of one scale up category for calculation of Environment
compensation. For banyan tree is in good class (in Nagar Panchayat area) and designated as
religious importance of local community then the location factor shall be considered as
assigned for Nagar Palika Area i.e. 0.75 instead of 0.65.

B.4 Royally Value

For every tree which is felt, the Government has levied an amount as a royalty. The amount
of such Royalty is proposed to be deducted and the final value so obtained will be termed as
Environment Compensation. Royalty value is notified per unit volume of the tree and the
volume of the tree shall be respective departments also obtained penalty for illegal felling of
trees, which is higher than the Royalty value, but in the environment compensation regime
only the Royalty value will be considered.

C. Disclaimer
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e This formula is not applicable on felling of such trees which are felt by obtaining
requisite permission from the competent authorities.
e This formula is also not applicable to the species which are under exemption category
as notified by Government from time to time.”
Clarification-As per report provided by the Forest Department, Varanasi all identificed 33
trees not obtained requisite permission from the Forest Department.

Assesment of Environment Compensation for illegal 33 trees cutting in BHU Campus

Environment Compensation = (Cost Factor x Trunk area of Tree x Species Factor x Condition
Factor x Location Factorl-Royalty Value

Cost factor- Cost factor assessed by the forest Department as per annexure-1

Trunk Area- Trunk Area assessed by the forest Department as per annexure-1

Species Factor- Species factor taken as 0.7 as per table B.1

Condition Factor- Condition factor taken as 0.75 as per table B.2

Location Factor- Location factor taken as 0.85 as per table B.3

Royalty Value- Royalty VValue assessed by the forest Department as as per annexure-1

On the basis of above values, assessment of Environmental Compensation for illegal tree
cutting in BHU Campus as under:-

Plant Cost Trunk | Species | Condition | Location | Royalty | Assesment
S. name Factor area of Factor Factor Factor Value Value of EC
no. in Rs. Tree in in Rs.
sqem
1 | Mango 1052 497638 0.7 0.75 0.85 2796.8 2333389.673
2 | Mango 1052 4585.61 0.7 0.75 0.85 2796.8 2149940.743
3 | Mango 1052 6019.77 0.7 0.75 0.85 3818 2822193.125
4 Gold 1052 4585.61 0.7 0.75 0.85 5765.2 2146972.343
Mohar
Gold
5 1052 2300.94 0.7 0.75 0.85 425338 | 1075934.408
|  Mohar |
6 | Mahuwa 1052 6694.89 0.7 0.75 0.85 383045 | 3139119.135
/| Mahuwa 1052 4779.61 0.7 0.75 0.85 2805.92 | 2241005.893
8 | Mango 1052 397.4 0.7 0.75 0.85 818.8 185742.617
9 | Mango 1052 397.4 0.7 0.75 0.85 818.8 185742.617
10 | Mango 1052 2374.62 0.7 0.75 0.85 2254 1112523.232
11 Gold 1052 4415.62 0.7 0.75 0.85 5765.52 | 2067169.367
Mohar
12 | Katahal 1052 397.4 0.7 0.75 0.85 2741.23 183820.187
43 | Uhite 1052 4.906 0.7 0.75 0.85 475 1828.14623
Chandan
ga, | Withe 1052 4.906 0.7 0.75 0.85 475 1828.14623
Chandan
i5 | Whte 1052 176.62 0.7 0.75 0.85 1117 81798.1421
Chandan
1 | White 1052 961.62 0.7 0.75 0.85 14227 4372103171
Chandan
1z | White | pes 4.906 0.7 0.75 0.85 475 1828.14623
Chandan
18 | White 1052 4.906 0.7 0.75 0.85 475 1828.14623
Chandan
Le— SUSHIL baisii™
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19 | White 1052 176.62 0.7 0.75 0.85 1117 81798.1421
Chandan

20 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 448228.8971
21 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 448228.8971
22 | Sagaun 1052 961.62 0.7 0.75 0.85 3208.42 | 448228.8971
23 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 448228.8971
24 | Sagaun 1052 961.62 0.7 0.75 0.85 3208.42 | 448228.8971
25 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 4482288971
26 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 4482288971
27 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 448228.8971
28 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 448228.8971
29 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 448228.8971
30 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 448228.8971
31 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 448228.8971
32 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 4482288971
33 | Sagaun 1052 961.62 0.7 0.75 0.85 320842 | 4482288971
Total 26526877.08

As per above total assessment of Environment Compensession for illeagal trees felling
is Rs. 26526877.08 (Two crore sixty five lac twenty six thousand eight hundred seventy seven
rupees and eight paisa only)
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